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NHRC issues notice to Tenkasi collector

New Delhi, March 7: The
NHRC on Thursday said it
has taken suc motu cogni-
sance of the reports alleg-
ing ostracisation of 30 peo-
ple of eight families by a
village chief over a land
dispute in Tenkasi in Tamil
Nadu, and issued a notice
to its district
collectornThese  families
were “barred from access-
ing” local stores, other
facilities, and communicat-
ing with other residents,
the National Human Rights
Commission said in a state-
ment, quoting reports.

The NHRC has taken “suo
motu cognisance of a
media report that a village
chief ostracised all the

members of a family when
they initiated a legal battle
against a man over land
encroachment in
Sambavarvadakarai town
in Tenkasi district, Tamil
Nadu”, it said.

Seven other families were
also allegedly ostracised
when they supported this
family Reportedly. the
police arrested 30 people of
eight families when they
protested in front of the
office of the District
Collector against their
alleged ostracism, the state-
ment said.

The Commission has
observed that the content of
the news report, if true,
raise a serious issue of vio-

lation of human rights of
the victim families.
“Therefore, it has issued
notice to the District
Collector, Tenkasi, Tamil
Nadu calling for a detailed
report within two weeks,"
the statement said.
According to the media
report, carried on
February 20, “the victim
families were barred from
accessing local stores, other
facilities, and communicat-
ing with other residents.
Reportedly, the Revenue
Divisional Officer instead
of taking action against the
village chief organised a
peace talk with him to
revoke his instructions but
to no avail”, it said. —PTT7
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KIIT girl student death

Police hand over evidence to NHRC team

1,000 Nepalese
students return to

ampus
PNS ® BHUBANESWAR

The National Human
Rights Commission (NHRC)
on Friday continued its probe
for the second consecutive day
into the death of a Nepalese
student at the Kalinga Insti-
tute of Industrial Technology
(KIIT) in Bhubaneswar.

The investigation team is
gathering information as they
conduct their on-ground in-
quiry at the university cam-
pus.

On Thursday, the NHRC
team had convened a meeting

with the Twin City Commis-
sioner of Police Suresh
Devadatta Singh and
Bhubaneswar DCP
Jagmohan Meena. Both of
them offered their perspec-
tives concerning the case to
the NHRC representatives.

Both officials have ex-
tended full cooperation by
providing all requested in-
formation and evidence.

"All pertinent data had
been handed over to the in-
vestigative body, including all
necessary evidence. An officer
has been specifically assigned
to support and facilitate the
ongoing investigation by the
NHRC," Singh said.

On Thursday, the NHRC

had conducted a five-hour in-
terrogation session involving
the deceased's fellow hostel
residents at the Queens Hos-
tel. In addition to question-
ing the students, the team
held discussions with key uni-
versity officials, including the
KIIT registrar and the hostel
warden.

Notably, the NHR@ has di-
rected the probe team to com-
plete and submit its report by
March 10.

Meanwhile, on Friday, the
KIIT authorities informed
that as many as 1,000
Nepalese students out of 1,100
have returned to the campus
to resume their academic
pursuits.
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NHRC seeks report
from Govt over
violation of RTE norms

Bhubaneswar: The National
Human Rights Commission
(NHRC) has sought a report from
the state government over
alleged violation of Right to
Education (RTE) Actin
distribution of books and
uniforms to children studying in
private schools under 25 per cent
EWS quota. The direction came
following allegations that
government has not released
funds to schools where these
children have enrolled for which
the schools have also not
provided the free books, uniforms
or shoes to the students. In a letter
to the state chief secretary, the
Commission has observed that it is
of the considered view that the
allegations levelled in the
complaint are serious violation of
human rights. Accordingly it has
asked the CSto examine the
matter and submit the action taken
report within a period of 15 days.
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KIIT student suicide case:
NHRC team holds meeting with

Odisha Police, ¢

PBD BUREAU/PTI
BHUBANESWAR, MAR 7

AN NHRC team, which is
probing into the death of a
2(-year-old Nepalese girl
student at the KIIT
University here, has met
senior police officers of the
Bhubaneswar-Cuttack
commissionerate, officials
said.

The National Human
Rights Commission
(NHRC) team began its
inquiry into the incident
on Thursday, and would
continue the exercise on
Friday, they said.

During the day, they
could meet senior KIIT
officials and its founder
Achyuta Samanta, the offi-
cials said.

“We have met the
NHRC team at the state
guest house and given all
pertinent information to
them. A liaison officer has
been speafically assigned
to support and facilitate
the ongoing invesligation
by the rights panel,” Police
Commissioner 5 Dev Datta
Singh told reporters here.

He along with
Bhubaneswar DCP
Jagmohan Meena met the
rights panel representa-
tives on Thursday night.

They have offered all
cooperation to the NHRC
team  members and
apprised them of the situa-
tion, under which the girl
allegedly died by suicide,
another official said.

The NHRC team mem-
bers were also informed
about violence on the cam-
pus after the death of
Prakriti Lamsal, a third-

year Computer Science
student at KIIT, he said

The NHRC inquiry
team, led by its Registrar
(Law) Joginder Singh,
spent nearly five hours at
the KIT University cam-
pus where Lamsal's body
was recovered on
February 16 evening.

The team members
interacted with the
deceased girl's friends, her
hostel inmates and some
officials of the KIT, who
allegedly misbehaved with
the Nepalese students.

As directed by the
rights panel, the team
would also look into
alleged attacks on
Nepalese students by the
staff of the private insti-
tute.

The commission has
asked the team to submit
its findings by March 10.

Acting upon a com-
plaint and a letter from
Nepal's rights panel, the
NHRC had formed a team
of officers from the investi-
gation and law divisions to
conduct an on-spot
inquiry into the student's
death at KIIT University,
Bhubaneswar.

The petitioner to the
NHRC had alleged that
Lamsal had faced harass-
ment by an engineering
student at the institute, fol-

lowing which she died by

L]

suicide.

Though the victim had
lodged a complaint of
harassment before the
KIT's International
Relations Office (IRO), no
action was taken against
the accused, following
which she ended her life,
the petitioner claimed.

The local police have
arrested one engineering
student on the charge of
abetment to suicide and he
is now under judicial cus-
tody since February 17.

The complainant had
also alleged that the
Nepalese students, who
sought justice and protest-
ed after the death of the
girl student, were verbally
abused, threatened and
assaulted by KIIT officials
and security guards.

They were allegedly
served eviction notices,
driven oul of their hostel
rooms and dropped at a
railway station.

The police have so far
arrested 10 officials of KIIT
on the charge of assaulting
the Nepalese students and
five of them are still in jail.

The state government
has also constituted a
three-member commitlee
headed by the additional
chief secretary (home) to
look into the matter.
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NHRC-ITEC Program For Global South NHRIs Concludes; Justice V
Ramasubramanian Delivers Valedictory Address

The program, which commenced on Monday, saw the participation of 35 senior
functionaries from 11 NHRIs across the Global South. Attendees were exposed to various
aspects of governance and human rights through interactive sessions led by eminent
speakers.

https://www.freepressjournal.in/india/nhrc-itec-program-for-global-south-nhris-
concludes-justice-v-ramasubramanian-delivers-valedictory-address

Somendra Sharma | Updated: Friday, March 07, 2025, 11:40 PM IST

The NHRC, India, in collaboration with the Ministry of External Affairs (MEA), successfully
concluded the International Technical and Economic Cooperation (ITEC) Capacity
Building Programme (CBP) for National Human Rights Institutions (NHRISs) of the Global
South today. NHRC Chairperson Justice V Ramasubramanian delivered the valedictory
addressin the presence of NHRC Members Justice (Dr) Bidyut Ranjan Sarangi and Smt
Vijaya Bharathi Sayani, along with Secretary General Bharat Lal.

The program, which commenced on Monday, saw the participation of 35 senior
functionaries from 11 NHRIs across the Global South. Attendees were exposed to various
aspects of governance and human rights through interactive sessions led by eminent
speakers.

Distinguished speakers included NHRC Chairperson, Members, and Secretary General,
along with key figures such as NITI Aayog Member V. K. Paul, former Chief Election
Commissioner Rajeev Kumar, NITI Aayog Mission Director Yugal Kishore Joshi, former
Indian Ambassador to the UN Asoke Kumar Mukerji, and former NHRC DG(l) Manoj
Yadava.

Other notable speakers were Chris Garroway, Economist and Development Coordinator
at the United Nations, as well as NHRC officials Surajit Dey, Anita Sinha, and D.K. Nim,
former Registrar (Law) and Joint Secretaries of NHRC. Participants also shared their
experiences, highlighting the impact of the program.
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Business Standard
KIIT suicide case: NHRC team meets Odisha Police, continues probe

The NHRC inquiry team, led by its Registrar (Law) Joginder Singh, spent nearly five hours
at the KIIT University campus where Lamsal's body was recovered

https://www.business-standard.com/india-news/kiit-suicide-case-nhrc-team-meets-
odisha-police-continues-probe-125030700509 1.html

Press Trust of India Bhubaneswar
3 min read Last Updated : Mar 07 2025 | 2:08 PM IST

An NHRC team, which is probing into the death of a 20-year-old Nepalese girl student at
the KIIT University here, has met senior police officers of the Bhubaneswar-Cuttack
commissionerate, officials said.

The National Human Rights Commission (NHRC) team began its inquiry into the incident
on Thursday, and would continue the exercise on Friday, they said.

During the day, they could meet senior KIIT officials and its founder Achyuta Samanta,
the officials said.

We have met the NHRC team at the state guest house and gave all pertinent information
to them. A liaison officer has been specifically assigned to support and facilitate the
ongoing investigation by the rights panel, Police Commissioner S Dev Datta Singh told
reporters here.

He along with Bhubaneswar DCP Jagmohan Meena met the rights panel representatives
on Thursday night.

They have offered all cooperation to the NHRC team members and apprised them of the
situation, under which the girl allegedly died by suicide, another official said.

The NHRC team members were also informed about violence on the campus after the
death of Prakriti Lamsal, a third-year Computer Science student at KIIT, he said The
NHRC inquiry team, led by its Registrar (Law) Joginder Singh, spent nearly five hours at
the KIIT University campus where Lamsal's body was recovered on February 16 evening.

The team members interacted with the deceased girl's friends, her hostel inmates and
some officials of the KIIT, who allegedly misbehaved with the Nepalese students.

As directed by the rights panel, the team would also look into alleged attacks on Nepalese
students by the staff of the private institute.

The commission has asked the team to submit its findings by March 10.
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Acting upon a complaint and a letter from Nepal's rights panel, the NHRC had formed a
team of officers from the investigation and law divisions to conduct an on-spot inquiry into
the student's death at KIIT University, Bhubaneswar.

The petitioner to the NHRC had alleged that Lamsal had faced harassment by an
engineering student at the institute, following which she died by suicide.

Though the victim had lodged a complaint of harassment issue before the KIIT's
International Relations Office (IRO), no action was taken against the accused, following
which she ended her life, the petitioner claimed.

The local police have arrested one engineering student on the charge of abetment to
suicide and he is now under judicial custody since February 17.

The complainant had also alleged that the Nepalese students, who sought justice and
protested after the death of the girl student, were verbally abused, threatened and
assaulted by KIIT officials and security guards.

They were allegedly served eviction notices, driven out of their hostel rooms and dropped
at a railway station.

The police have so far arrested 10 officials of KIIT on the charge of assaulting the
Nepalese students and five of them are still in jail.

The state government has also constituted a three-member committee headed by the
additional chief secretary (home) to look into the matter.

(Only the headline and picture of this report may have been reworked by the Business
Standard staff; the rest of the content is auto-generated from a syndicated feed.)
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NHRC probes KIIT student suicide meets Odisha police and university officials

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-probes-kiit-student-suicide-
meets-odisha-police-and-university-officials/articleshow/118781006.cms

TOI City Desk / TIMESOFINDIA.COM / Mar 7, 2025, 14:10 IST

An NHRC team is investigating the alleged suicide of a 20-year-old Nepalese student at
KIIT University. They have met police and university officials and are probing harassment
claims against an engineering student. Ten KIIT officials have been arrested for
assaulting Nepalese students, with findings expected by March 10.

NEW DELHI: An NHRC team, which is probing into the death of a 20-year-old Nepalese
girl student at the KIIT University here, has met senior police officers of the Bhubaneswar-
Cuttack commissionerate, officials said.

The NHRC team initiated its investigation into the incident on Thursday, with plans to
continue on Friday. They met with senior KIIT officials and founder Achyuta Samanta
during their visit.

Police Commissioner S Dev Datta Singh stated, "We have met the NHRC team at the
state guest house and gave all pertinent information to them. A liaison officer has been
specifically assigned to support and facilitate the ongoing investigation by the rights
panel."

The Police Commissioner and Bhubaneswar DCP Jagmohan Meena engaged with the
rights panel representatives on Thursday night, providing details about the circumstances
surrounding the student's alleged suicide.

The NHRC representatives were briefed about the campus unrest following the death
of Prakriti Lamsal, a third-year Computer Science student at KIIT.
Led by Registrar (Law) Joginder Singh, the NHRC inquiry team spent approximately five
hours at KIIT University campus, where Lamsal was found on February 16 evening. They
spoke with the deceased's friends, hostel mates, and KIIT officials allegedly involved in
misconduct with Nepalese students.

The team's investigation includes examining reported attacks on Nepalese students by
institute staff, with findings due by March 10.
The investigation follows a complaint and correspondence from Nepal's rights panel. The
petitioner alleged that Lamsal experienced harassment from an engineering student
before her death, with no action taken despite her complaint to KIIT's International
Relations Office.

Local authorities have arrested one engineering student for abetment to suicide, who
remains in judicial custody since February 17.
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The complaint also detailed that protesting Nepalese students faced verbal abuse,
threats, and physical assault from KIIT officials and security personnel. They were
reportedly forced to leave their hostels and were left at a railway station.
Police have arrested 10 KIIT officials for assaulting Nepalese students, with five
remaining in custody.

The state government has established a three-member committee, led by the additional
chief secretary (home), to investigate the matter.
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Odisha sets up International Student Facilitation Cell to address mistreatment of
foreign students in the state

https://timesofindia.indiatimes.com/education/news/odisha-sets-up-international-
student-facilitation-cell-to-address-mistreatment-of-foreign-students-in-the-
state/articleshow/118773902.cms

IANS / Updated: Mar 7, 2025, 09:07 IST

Following the recent controversy over the alleged suicide of female Nepali student and
mistreatment of other students from the Himalayan country by the KIT University
authorities in Bhubaneswar, the Odisha Higher Education department on Thursday
announced about launching of a dedicated International Student Facilitation Cell to
address issues concerning foreign students studying in various educational institutions in
the state.

BHUBANESWAR: Following the recent controversy over the alleged suicide of a female
Nepali student and the mistreatment of other students from the Himalayan country by
the KIIT University authorities in Bhubaneswar, the Odisha Higher Education department
on Thursday announced the launching of a dedicated International Student Facilitation
Cell to address issues concerning foreign students studying in various educational
institutions in the state.
As per the information shared by the department on the official X handle, the dedicated
cell has been launched to support and assist international students studying in all the
public, private and deemed universities in the state.
The department also noted that the dedicated cell will provide necessary guidance and
assistance to the international students in the state. It will also ensure smooth academic
and cultural experience by the foreign students in various higher educational institutions
across the state.
The cell will work as an effective platform for the redressal of grievances of the students
from other countries pursuing their studies in the state. The department aims to foster a
conducive and inclusive environment for International Students pursuing or interested in
pursuing their studies in Odisha in colleges & universities through the dedicated cell.

The state higher education department has issued helpline numbers 0674-2323403 and
0674-2323404. The helpline services will be available from 10:30 a.m. to 5:30 p.m. on
working days.
The suicide of Nepali female student in KIIT University on February 16 and subsequent
humiliation of the students of Nepal by University authorities sparked a major controversy
in India and the neighboring Himalayan nation.
The Nepali students were allegedly assaulted and forcefully evicted from the hostel and
university campus for holding protests against the University's negligence resulting in the
death of the victim.
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After facing widespread backlash, the University authorities apologised for the
mistreatment and requested the Nepali students to return.
The university later suspended some erring staff for the fiasco. As many as 10 persons
including three directors of the KIIT University were arrested by the Bhubaneswar police

for assaulting the Nepali students.
The police had earlier also arrested the boyfriend of the deceased Nepali girl student on
the charges of abatement of her suicide.

It is pertinent here to mention that a team of senior officials of the National Human Rights
Commission on Thursday reached Bhubaneswar and launched an investigation into the
whole issue.
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Odisha government launches international student facilitation cell after KIT
suicide case

The incident had subsequently led to outrage among students after university security
personnel attacked some agitating students.

https://www.newindianexpress.com/states/odisha/2025/Mar/07/odisha-government-
launches-international-student-facilitation-cell-after-kiit-suicide-case

Express News Service | Updated on: 07 Mar 2025, 9:14 am
2 min read

BHUBANESWAR: Days after the alleged suicide of a Nepalese BTech student at KIIT
University, the Odisha government on Thursday launched a dedicated international
student facilitation cell to assist foreign students.

Sources said the cell has been opened by the Higher Education department to address
the issues faced by foreign students across public, private and deemed universities in the
state.

The cell will provide guidance and assistance to students for smooth academic and
cultural experience apart from grievance redressal. “It aims at promoting an inclusive and
supportive environment for international students pursuing or interested to pursue their
studies in colleges and universities in Odisha,” the department said in an official
statement.

A helpline (0674-2323403/4) has also been set up for students to seek assistance
between 10:30 am and 5:30 pm on working days.

On February 16, a 20-year-old Nepalese BTech student had allegedly died by suicide in
her hostel room at KIIT University after reportedly being harassed by a fellow student.
The incident had subsequently led to outrage among students after university security
personnel attacked some agitating students.

Her family members and students alleged that the victim had earlier reached out to the
international relations office of the university and reported the matter but no action was
taken.

Meanwhile, a team from the National Human Rights Commission (NHRC) conducted an
investigation into the death of the student. The inquiry team led by Registrar (Law)
Joginder Singh quizzed officials, classmates and hostel mates of the deceased student
and the hostel warden.

The probe was conducted following a petition filed by a resident of the city and a letter
sent by the human rights panel of Nepal. The probe team has been asked to submit their
findings by March 10.
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NHRC team begins probe into Nepal student’s death

https://www.thehansindia.com/news/national/nhrc-team-begins-probe-into-nepal-
students-death-951615

The Hans India Hans News Service | 7 Mar 2025 9:45 AM IST

HIGHLIGHTS A team of the National Human Rights Commission (NHRC) on Thursday
began its inquiry into the death of a 20-year-old Nepalese girl student at KIIT University
here. The NHRC team would also look into alleged attacks on Nepalese students by the
staff of the private institute.

Bhubaneswar: A team of the National Human Rights Commission (NHRC) on Thursday
began its inquiry into the death of a 20-year-old Nepalese girl student at KIIT University
here. The NHRC team would also look into alleged attacks on Nepalese students by the
staff of the private institute.

Led by Joginder Singh, Registrar (Law), the inquiry team reached the airport and straight
went to KIIT University in Infocity Police Station area.

“‘We will follow the commission’s order and work accordingly,” Singh told reporters.

Prakriti Lamsal, a third-year Computer Science student at KIIT, was found dead in a hostel
room of the university on the evening of February 16. It was alleged that she died by
suicide. The commission has asked the team to submit findings by March 10.

Acting upon a complaint lodged by Ashutosh B, a resident of the city, and a letter from
Nepal’s rights panel, the NHRC had formed a team of officers from the investigation and
law divisions to conduct an on-spot inquiry into the student’s death at KIIT University and
submit a report by March 10.

“Considering the seriousness of the matter, the commission directs its Registrar (Law) to
proceed with an inquiry in KIIT University along with a team consisting of two officers from
the investigation division, one not below the rank of SSP, and one officer from law
division,” the NHRC order stated

The police have arrested one engineering student on the charge of abetment and he is
now under judicial custody.
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National Human Rights Commission probes death of 20-year-old Nepalese student
at KIIT

Incident, that took place on February 16, grabbed international attention after Nepal PM
KP Sharma Oli intervened in the matter

https://www.telegraphindia.com/india/national-human-rights-commission-probes-death-
of-20-year-old-nepalese-student-at-kiit-prnt/cid/2087509

Subhashish Mohanty Published 07.03.25, 04:58 AM

The National Human Rights Commission (NHRC) on Thursday began its inquiry into the
death of a 20-year-old Nepalese student at the KIIT.

A team from the NHRC visited the campus on Thursday. The commission is expected to
submit its report by March 10. Priyank Kanoongo, a member of the probe team, said: “The
commission is looking into two aspects — the death of the girl and the alleged harassment
of students, including beating.”

The team members spoke to students as well as university officials.

The incident, that took place on February 16, grabbed international attention after Nepal
Prime Minister KP Sharma Oli intervened in the matter.

A Nepalese delegation rushed to Odisha, met officials and students, and demanded
stringent action against the erring officials who had made disparaging remarks against
Nepal and manhandled some Nepali students during the unrest that started following the
death of Prakriti Lamsal.

“As many as 900 Nepali students have already returned to the campus while 42 others
have gone out of the state for internship,” said a senior official of KIIT.

The Odisha higher education department on Thursday launched a dedicated International
Student Facilitation Cell to support and assist international students pursuing their studies
across universities in the state.
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KIIT student suicide case: NHRC team holds meeting with Odisha Police, continues
probe

The commission has asked the team to submit its findings by March 10.Acting upon a
complaint and a letter from Nepals rights panel, the NHRC had formed a team of officers
from the investigation and law divisions to conduct an on-spot inquiry into the students
death at KIIT University, Bhubaneswar.The petitioner to the NHRC had alleged that
Lamsal had faced harassment by an engineering student at the institute, following which
she died by suicide.

https://www.devdiscourse.com/article/law-order/3288939-kiit-student-suicide-case-nhrc-
team-holds-meeting-with-odisha-police-continues-probe

PTI | Bhubaneswar | Updated: 07-03-2025 13:41 IST | Created: 07-03-2025 13:41 IST

An NHRC team, which is probing into the death of a 20-year-old Nepalese girl student at
the KIIT University here, has met senior police officers of the Bhubaneswar-Cuttack
commissionerate, officials said. The National Human Rights Commission (NHRC) team
began its inquiry into the incident on Thursday, and would continue the exercise on Friday,
they said. During the day, they could meet senior KIIT officials and its founder Achyuta
Samanta, the officials said.

"We have met the NHRC team at the state guest house and gave all pertinent information
to them. A liaison officer has been specifically assigned to support and facilitate the
ongoing investigation by the rights panel,” Police Commissioner S Dev Datta Singh told
reporters here.

He along with Bhubaneswar DCP Jagmohan Meena met the rights panel representatives
on Thursday night. They have offered all cooperation to the NHRC team members and
apprised them of the situation, under which the girl allegedly died by suicide, another
official said. The NHRC team members were also informed about violence on the campus
after the death of Prakriti Lamsal, a third-year Computer Science student at KIIT, he said
The NHRC inquiry team, led by its Registrar (Law) Joginder Singh, spent nearly five hours
at the KIT University campus where Lamsal's body was recovered on February 16
evening. The team members interacted with the deceased girl's friends, her hostel
inmates and some officials of the KIIT, who allegedly misbehaved with the Nepalese
students.

As directed by the rights panel, the team would also look into alleged attacks on Nepalese
students by the staff of the private institute. The commission has asked the team to submit
its findings by March 10.

Acting upon a complaint and a letter from Nepal's rights panel, the NHRC had formed a
team of officers from the investigation and law divisions to conduct an on-spot inquiry into
the student's death at KIIT University, Bhubaneswar.


https://www.devdiscourse.com/article/law-order/3288939-kiit-student-suicide-case-nhrc-team-holds-meeting-with-odisha-police-continues-probe
https://www.devdiscourse.com/article/law-order/3288939-kiit-student-suicide-case-nhrc-team-holds-meeting-with-odisha-police-continues-probe

DEVDISCOURSE, Online, 8.3.2025

Page No. 0, Size:(0)cms X (0)cms.

The petitioner to the NHRC had alleged that Lamsal had faced harassment by an
engineering student at the institute, following which she died by suicide. Though the victim
had lodged a complaint of harassment issue before the KIIT's International Relations
Office (IRO), no action was taken against the accused, following which she ended her
life, the petitioner claimed. The local police have arrested one engineering student on the
charge of abetment to suicide and he is now under judicial custody since February 17.

The complainant had also alleged that the Nepalese students, who sought justice and
protested after the death of the girl student, were verbally abused, threatened and
assaulted by KIIT officials and security guards. They were allegedly served eviction
notices, driven out of their hostel rooms and dropped at a railway station.

The police have so far arrested 10 officials of KIIT on the charge of assaulting the
Nepalese students and five of them are still in jail. The state government has also
constituted a three-member committee headed by the additional chief secretary (home)
to look into the matter.

(This story has not been edited by Devdiscourse staff and is auto-generated from a
syndicated feed.)
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https://www.jansatta.com/videos/news-video/human-rights-team-reached-Kkiit-
campus/3864174/

Produced by Shubham Garg | March 7, 2025 22:07 IST

Kiit Student News Update: KIIT aRict & ged H JUTel ST g AHd | 3§ Th
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S AHATY®R TRE0T SHfAFTH, 1993 & UGUTH & d8d = IR ol 6.
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https://hindi.theprint.in/india/kiit-student-suicide-case-nhrc-team-meets-odisha-police-
investigation-continues/793966/?amp

YHIYT | 7 March, 2025
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Women's panel demands arrest of pastor Bajinder Singh in sexual harassment
case

The National Commission for Women has also sought that a copy of the Action Taken
Report (ATR) and the First Information Report (FIR) be submitted to it within three days.

https://www.indiatoday.in/india/story/bajinder-singh-sexual-harassment-case-national-
commission-for-women-arrest-self-styled-pastor-2690376-2025-03-07

Amit Bhardwaj | New Delhi, UPDATED: Mar 7, 2025 16:26 IST

Edited By: Vivek Kumar

In Short

National Commission for Women seeks protection for complainant

lissues notice to Kapurthala officials seeking action under Pocso Act
Bajinder Singh accused of sexual harassment, stalking, criminal intimidation

The National Commission for Women (NCW) has taken cognisance of a sexual
harassment case filed against self-proclaimed Christian prophet Bajinder Singh, and has
demanded his arrest. Bajinder Singh has been accused of sexual harassment, stalking,
and criminal intimidation by a 22-year-old woman in Punjab's Kapurthala. However, the
pastor has denied the allegations, claiming that another pastor plotted a "scandal" against
him.

The national women's panel has also sought from the Punjab police to provide protection
to the woman who levelled sexual harassment allegations against the pastor.

The NCW has sought that a copy of the Action Taken Report (ATR) and the First
Information Report (FIR) be submitted to it within three days of receiving the request.

Meanwhile, the National Human Rights Commission (NHRC) on Thursday issued a notice
to Senior Superintendent of Police (SSP) and District Magistrate (DM) Kapurthala
demanding appropriate action be taken against pastor Bajinder Singh under the
Protection of Children from Sexual Offences (POCSO) Act.

ALLEGATIONS AGAINST BAJINDER SINGH

The woman, who accused Bajinder Singh of sexual harassment, alleged that she started
working with him when she was 17, and since then, he has made unwanted advances
towards her. He inappropriately touched her, pressured her to marry him even when she
was already married, stalked her, and threatened to harm her family if she spoke about it
to anyone, she alleged.
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She further claimed that Bajinder Singh made her sit alone in his cabin at the church
every Sunday in 2022. He used to touch her inappropriately and asked her to marry him,
and stalked her on her way to college, she said.

The complaint was filed on February 20, based on which, a case was registered on
February 23, under sections 354-A (sexual harassment), 354-D (stalking) and 506
(criminal intimidation) of the Indian Penal Code (IPC).

However, Bajinder Singh held a press conference on Sunday, refuting allegations made
against him. He alleged that another pastor plotted a "scandal" against him.
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NHRC seeks Punjab govt report on minor’s ‘harassment’ by pastor
https://yespunjab.com/nhrc-seeks-punjab-govt-report-on-minors-harassment-by-pastor/

New Delhi, March 7, 2025

The National Human Rights Commission (NHRC) on Friday sought a report within one
week from the Punjab government and state police on a complaint against a pastor for
allegedly sexually harassing a minor girl over the past three years.

Taking note of a media report over the alleged harassment of the minor on church
premises, the Commission issued notices to Kapurthala District Magistrate and Senior
Superintendent of Police of the district to investigate the matter and file an action taken
report.

The complainant brought to the notice of the Commission a newspaper clipping alleging
that the named accused, a pastor, had been involved in the sexual harassment of the
minor girl since 2022.

According to the victim, in 2017, she visited the church where the accused allegedly
exchanged numbers with her and sent inappropriate messages.

The complainant also alleged that the accused took her to a separate cabin within the
church premises, and committed the alleged sexual harassment on the pretext of
superstitions and other issues.

The complainant sought the intervention of the Commission in the matter and sought strict
action against the accused pastor under the Protection of Children from Sexual Offences
(POCSO) Act, Bharatiya Nyaya Sanhita and other applicable laws.

Earlier this week, the NHRC took suo motu cognisance of a media report and sought a
report within two weeks from the Tamil Nadu government over an incident of alleged
ostracisation of nearly 30 members of eight families in a village.

The news report said that a village head ostracised all members of a family which dragged
him to court over encroachment in Sambavarvadakarai town.

Seven other families were also ostracised when they supported the litigant family.
Reportedly, the police arrested 30 people of eight families when they protested in front of
the office of the District Collector against their ostracism.

According to the media report, carried on February 20, 2025, the victim families were
barred from accessing local stores, other facilities, and communicating with other
residents.(Agency)
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https://www.thejbt.com/india/women-s-panel-demands-arrest-of-pastor-bajinder-in-
sexual-harassment-case-news-278749

Edited By: Suraj Mishra | Last Updated : 07 March 2025, 05:06 PM IST
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operators-arrested/

By Nalanda Darpan | March 7, 2025

ffvge [@reiar guun | Areer o & fifvas o & 3 e/dy U § Taferd srdheeT 3gl )R
g = §S1 ST e $9 SUART | A4 ATSTeRT gafcral Sl Hod SRl Tl g
AFAYSR SN & Tewd ORiie SN & Mo IR I8 HRATS & T8 | SRS aiHl garedi
feTae vew &t Farh §arg o g

39 fORIY S &1 Aqa BRE gfad BréeeH % fawd & SavaeR dkg $AR R 3R
Siegdl gearery 3 a1 dRas H o1 WU § Je By GoHl I Wl g o
TS | SRR & forg wes faRiy & 71 7re fomam|

=9 A § Aigar yTIeae I HHRT, HRE fad BIéetH & dig $UR Rig, W B ovH
faee & sferd Uisy, Wy U8 Nl BreSxM Uiy &Iel a1ges seudis o Yo Uled,
3T TR & He PR, Iodd HHAR, A FAR, T T I 33 3R g +ft
QM |

Y 7 311 LHaR TS UraTgdt H fRUT fTdheeT Tarasd! & fEHH IR STUART &t | 39 GRME
&4 rarferT gafadt &t Gaa SR T gie A Aifvas &3 @ 31 s Iemas &
TRYAR forar B | SR & Ryams mufiiet ool aR ot 713 § iR I ey § U= - Bt
ufehaT 9 81 3

ol HR1S I18 ARl 1 S1et PHedTur FHf Aeial & THE UG B BT Ufshal = R al
TS B 1 TP ST TREUT SHTART 5 feredt o Ml U 3T BT BT HRATS D! ol a1 &

fgs ym1 U o FUR, SWEER THY YRGS 3R IoATR SgHSd Yferd UaTfIsmRy
T $UR Rig & Aqa T HIOGR Tid & SUAR &1 751 Jerd 3@ +f 59 38 &1 Texs o
g B BT § 3R M 1l 39 dRE & Y B W Hal ToR IG |

Y HRAls ¥ Fa®s 8 T ody sdhiel 38l & faaTh I Ao T g1 gfor & 39
HIRATS Pt RITHG ATl A o TR B1 g 3R IHIE T3 © b T el R AH T & fog
TR fARER T &l I8



https://nalandadarpan.com/police-raid-on-illegal-orchestra-centers-3-girls-freed-3-operators-arrested/
https://nalandadarpan.com/police-raid-on-illegal-orchestra-centers-3-girls-freed-3-operators-arrested/

